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<«) whtitber it is a fast that the Signallers 
operate on Mkgowavn Teleprinters at Hubli 
and Bezwada on South Centra] Railway 
established between Hubli/Madras and Hubli/ 
Bezwada, whereas Wireless Operators operate 
on those teleprinters at Madras and on Southern 
Railway;

(b) whether ten Signallers at GTL, TPJ, 
OJA, and MDU Who worked on Teleprinters 
were deprived of Special Pay consequent on 
utilising WOPs on those Teleprinters after 
introduction of Microwave Teleprinter system ;

(c) whether the Signallers operating on 
Microwave Teleprinters do perform similar 
duties as Wireless Operators operating on 
Radio Teleprinters at Madras on Teleprinter 
links established between Madras/Hubli and 
Madras/Bezwada ; and

(d) if so, the reasons for not granting 
the scale of Rs. 150-300 to Signallers working 
on Radio Teleprinters at Hubli and Bezwada ?

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) to (d).
Information is being collected and will be laid 
on the Table of the Sabha,

Non-Payment of National Holiday Pay to
S. & T. Staff Madras Division (Southern 

Railway)

3383. SHRI C. CHITTIBABU : Will 
the Minister of RAILWAYS be pleased to 
state :

(a) whether National Holiday Pay in 
favour of S. and T. Staff of Madras Division, 
Southern Railway has not been paid even 
though the staff had actually worked on 2nd 
October, 1970 and 26th January, 1971 ;

(b) whether the DPO/Madras has 
advised the supervisory officials that the 
National Holiday Pay to staff who worked on 
2nd October, 1970 and 26th January, 1971 
was not sanctioned by the Controlling 
Officer;

(c) if so, the reasons for not sanctioning 
National Holiday Pay ; and

W) the action proposed 1o be taken by 
G°vemtn*nt in matter 7

TUB MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA) : (a) No, except 
in a few cases.

(b) No,

(c) and (d). In a few cases, sanction of 
the competent authority for detaining the staff 
concerned to work on the National Holidays 
had not been obtained. The claims of
in these cases are being looked into.
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Ckttm* of M/s. Bengal Potteries Ltd.*
West Bengal

3381 SHIMATI BIBHA GHOSH: 
W« the Minister of INDUSTRIAL DEVE-
LOPMENT be pleased to state :

(4) whether the attention of Government 
has been drawn to the dosing down of M/s. 
Bengal Potteries Ltd., West Bengal;

(b) if so, the number of workers thrown 
out of employment;

(<?) whether the Provident Fund money 
collected from tbe workers has not been 
deposited by the Company to the Government; 
and

(d) if co, the action taken by Govern* 
meat in tbe matter ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI SIDDHESHWAR PRASAD):
(a) Yes, Sir.

(b) to (d). The information is being 
coHeded and will be laid on the Table of the 
House.
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